NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI
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Company Appeal No. O6/(MAH)/20 15
CA No.

CORAM: Present: SHRIB.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

Common Order
ommon Order

Company Appeal Nos 06, 08 & 09/58/CLB/MB/MAH/2015
_—‘_‘\

In respect of the Company Appeals 06/2015, 8/2015 and 9/2015, the

Petitioner side is present, whereas the Respondent side is absent.

cases against the Respondents.

List this matter for hearing from the Petitioner side on 4.1.2017.
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B.S.V. PKAKASH KUMAR
Member (Judicial)
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V. NALLASENAPATHY
Member (Technical)
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